ANNEXURE -1
Shree Sai Prakash Alloys Private Limited
List of Stakeholders under Requlation 31 of IBBI (Liguidation Process) Regulations, 2016.

Category: List of Secured Financial Creditors
Date of Commencement of Liquidation: 25-01-2024; List of Stakeholders is Pursuant to claims received and updated as on 29-03-2024

(Amount in %)

Details of claim received Details of claim admitted Amount  Amount \ e Amount of

S.No Nam_e U] Date of . Nature of Amount of claim AL c0\_/ered Amount covered UL % of Voting O.f B e claim not claim under Remarks, if any
creditor receipt QUL Claim admitted by security by Guarantee related in SCC N admitted verification
P interest y partv? not claim dues, that
The charges and
Punjab Secured some amount of
1 - 01-03-2024| 1,43,31,51,099.40| Financial | 1,42,59,71,960.73 - - 90.94% - - - | 71,79,138.67 | ; .
National Bank - interest is under
Creditor .
verification.
Total 1,43,31,51,099.40 1,42,59,71,960.73 - - 90.94% - - -| 71,79,138.67




